Written Answers to [7 December, 2015] Unstarred Questions 343

Homeless families included under IAY

$929. DR. SANJAY SINH: Will the Minister of RURAL DEVELOPMENT be
pleased to state:

(a) the norms/guidelines to identify Below-Poverty-Line (BPL) families in the
county;

(b) the number of beneficiaries covered under the Indira Awaas Yojana (IAY)
since its inception in the country, State and UT-wise;

(¢c) the number of homeless families included under IAY, State/UT-wise; and

(d) whether Government has recently reviewed the IAY and if so, the details
and the outcome thercof?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI SUDARSHAN BHAGAT): (a) The Ministry of Rural Development provides
financial and technical support to the States/UTs for conducting the BPL Census
to identify the families living below the poverty line in the rural areas who could
be targeted under its programmes. The last BPL Census for the Tenth Five Year
Plan period was conducted in 2002 using the methodology of score based ranking
of rural houscholds for which 13 socio-economic indicators/parameters/criteria were
used on the recommendation of an Expert Group constituted by the Ministry of
Rural Development.

The 13 indicators are:

1. Size of land holding

2. Type of houses

3. Clothing

4. Food security

5. Sanitation
Ownership of consumer durables
Literacy status
8. Status of household labour force
9. Means of livelihood

10. Status of children

TOriginal notice of the question was received in Hindi.
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11. Indebtedness
12. Migration

13. Preference of assistance

For each of these thirteen indicators, the houscholds are awarded scores in a five
point scale from 0-4. The scores are inversely related to the poverty and deprivation
of the household. A low score indicate a higher level of poverty and deprivation and
vice-versa. For each houschold, the scores from these 13 indicators are summed up
to get aggregate score of the houschold. The aggregate score of a houschold can
range from a minimum of zero to a maximum of 52. The households are arranged

in ascending order to get the BPL list.

(b) and (¢) One of the criteria of allocation of houses to the beneficiaries under
TAY include the status of houseclessness of beneficiaries as reported in the Census
of India. Details indicating State/UT-wise number of houses constructed under TAY

since inception are given in the Statement (See below).

(d) No, Sir.
Statement
Houses constructed under [AY since inception

Sl. No.  State Houses constructed since inception
1. Andhra Pradesh 3262184
2. Arunachal Pradesh 72910
3. Assam 1777401
4. Bihar 6582049
5. Chhattisgarh 488589
6. Goa 14153
7. Gujarat 1322796
8. Haryana 238934
9. Himachal Pradesh 89275
10. Jammu and Kashmir 173371
11. Jharkhand 1028545
12. Karnataka 1323668
13. Kerala 833748
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Sl. No.  State Houses constructed since inception
14. Madhya Pradesh 1785621
15. Maharashtra 2206646
16. Manipur 47035
17. Meghalaya 102705
18. Mizoram 41425
19. Nagaland 138574
20. Odisha 2563429
21 Punjab 177051
22, Rajasthan 1198889
23 Sikkim 29299
24, Tamil Nadu 1669591
25. Telangana 57437
26. Tripura 216721
27. Uttar Pradesh 4466875
28. Uttarakhand 230025
29. West Bengal 2469430
30. Andaman and Nicaobar Islands 5339
31. Dadra and Nagar Haveli 1408
32. Daman and Diu 526
33. Lakshadweep 882
34, Puducherry 3865

TotaL 34620396

Progress as reported by States.

Housing loan for construction of houses under Indira Awaas Yojana

930. SHRI VIJAY JAWAHARLAL DARDA: Will the Minister of RURAL
DEVELOPMENT be pleased to state:

(a) what is the quantum/ceiling of assistance provided to the beneficiaries for

construction of houses under the Indira Awaas Yojana (IAY);

(b) whether housing loan on low interest from the public sector banks is being

proposed and if so, the details thereof;



